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LOK SABRA 

Thursday, March 8, J 984 / Phalgulla 
JBJ 1905 (Sqka) 

The Lok Sabha met al 
Eleven o[ the Clock 

[MR. SPEAKER In the Chair] 
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ORAL ANSWERS TO QUESTIONS 

Authority for Central Inland Water 
Transport Devtlopment 

*162. SI-{RI NARAYAN CHOU-
BEY: Will the Minister of SHIPPING 
AND TRANSPORT be pleased to 
state: 

(a) whether Government have a 
prop al under con ideration to set u~ 
an authority for C ntral Inl pd Wat 
Transport Department : and 

2 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI Z. R. ANSARI): 
(a) Yes, Sir. 

(b) The draft legislation for setting 
up the proposed Inlantl Waterways 
Authority of India is being finalised. 
The propos~d Autbority will be entrust-
ed with the responsibility of develop-
ment J maintenance and operation of 
National Waterways. It will also act 
a a research and advisory agency for 
shipping and navigation on inland 
waterways in the country. 

SHRI NARAYAN CHOUBEY: 
Mr. Speaker, Sir J everything is in 
future; nO indications have been given 
about the present. 

~R. SPEAKER: Even our future 
lies in the future. 

AN HON. MEMBER: But they 
ba ve no future. 

SHRI NARAYAN CHOUBEY : Wf: 
have got future and you have also got 
your future, but While your<j is dark, 
OUrs is bright. 

We in India respect water, and we 
have got respect for our rivers. WheQ-
ever y u may go, even a small man in 
the village, who has never seen the 
Ganga or Yamuna chants tbu mantras. 
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SHRINARAYAN CHOUBEY: 1 
believe in the Ganga, I do not believe 
in God. 

After independence; if there is any 
wastage, it is the wastage of rivers. 
Ganga is polluted today. Pavitarpawani 
Ganga is herself palita. In 36 years of 
Congress rule, tbio; is the sit uation . Of 
course, Janta GO'fernmcnt was there for 
two and a half years. This is the situa-
tion in respect of Yamuna, Ganga and 
all the rivers of the north at least are 
polluted. You are going to set up the 
Inland Waterways Authority of India. 
What arrangements are you going to 
make to keep water in those riv ers. I 
come from the district of Midnapore. 

There is :;:l famous river called Rup-
narayan. If you see that river's condi-
tion, you will weep. The famous irri-
gation engineer, Mr. Kapil Bhatta-
charya had warned 30 years ago that 
if our Indian rulers did not take care 
of our rivers, we might have Green 
Revolution and draw more water, but 
our rivers would die. Have you secn 
the condition of the river Jamuna. 
(Interruptions) 

My question is already, you have a 
Central Inland Water Transport Cor-
poration . Your experience of this is 
not very sweet. It is running at a huge 
loss. Every year, you art: running at a 
loss. Kindly let me know (a) what you 
are going to do, to see that your 
Authority can actually work having 
sufficient water in the rivers. There 
should be some coordination. When-
ever I put this question to you; you 
always make the Irrigation Department 
responsible for it. Actually, there 
should be coordination between your 
department and the Department of 
Irrigation . What is the guarantee that 
a fter the formation of this Authority, 
there shal I be sufficient water in which 
our boat s can ply ? and (b) actually, 
what is your experience in the Central 
Inland Water Transport Corporation 1 
Wbat is the amount of loss you have 
incurred in the last several years? 
W~at are yo~ going to dO f to $ave the 

losses in the Authority you are gOlDg 
to have? 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI K . VIJAYA 
BHASKARA REDDY): I will reply 
to part (b) of the question first. The 
Centra] Inland Water Transport Cor-
poration is incurring a loss. Mr. 
Choubey knows that it has inherited it, 
and it had to face a lot of difficulties 
because of Bangladesh. Only recently 
we have extended the agreement after 
negotiations. This has been mainly 
operating in the north-eastern sector. 
Naturally, with these Bangladesh pro-
blems, we had to incur a loss. The 
other point is that the fleet that 
the Corporation is having, is very old. 
We nre replacing them, and we are 
modernizing them. Now it is showing 
an upward trend. In the course of 2 
or 3 years, it will wipe out its losses, 
and it wiil be a paying proposition. 

About water, we are going to take 
under this Authority, only rivers which 
have a source. W e have selected about 
ten rivers in the country for surveys 
and other such st udies, for declaring 
them as national water-ways. Only 
rivers where there will be water, will 
be included . Even if there is water, 
we will have to train them. It is a very 
scientific subjec t. We arc also getting 
foreign experts to go into all these 
things, and we are looking into them. 

SHRI NARAYAN CHOUBEY 
I thank him that he is going to have 
the Authority only for such rivers 
which have water . I would like to know 
what those ten rivers arc. 

Secondly, in most of the Authori-
ties. lAS officers are brought in at the 
top-people who do not know the 
exact subject. I am apprehensh·e. 
When I hear that they propose to do 
something good, I am a little bit appre-
hensive, because these days I am seeing 
that 'n all these places, districts are 
being divided into severa 1 districts. I 
do not know for what. I One district, 
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Ranchi, is being turned into four dis-
tricts. There will be four district 
magistrates; there will be several SDOs; 
there will be four SPs etc. So. because 
of the experience which you have in 
this mattor, when you have this Autho-
rity and entrust it with some responsi-
bility, will you see that only such per-
sons who arc important people in this 
domain of irrigation and water-ways are 
entrusted with the responsibility, and 
that lAS etc. officers are not put in a 
charge of this in a stereo-typed manner? 

SHRI K. VUAYA BHASKARA 
REDDY : Naturally, technicians will 
have their importance. But how can I 
comment about a thing which is under 
consideration? The Bill may come 
very soon before Parliament and then it 
will be taken up. His views will also be 
taken into consideration. Technicians 
will definitely have their place. 
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SHRI K. VIJA Y A BHASKARA 
REDDY : A lot of steps were taken in 
this regard. But the first bottleneck oD' 

this river is that Farakka gates are not 
ready, once they are ready- they are 
assuring us that they will be ready by 
July-from July from Hoogly to Patna it 
can be operated, from Patna to Allaha-
bad, we have to make further study, we 
are thinkiog of entrusting it to some 
athourity to go and give us their sugges-
tion. It is a highly technical matter. 
Upto Patna, once these gates are ready, 
I think it should be possible. We are 
trying, in the meanwhile, to build up 
infrastructure which is needed. that i 
terminals and navigational aids. We 
have spent some money on that, we are 
doing that. But the gate arc the 
main bottleneck to go upto Patna. 

SHRI K. MAYATHEVAR: The 
hon. Minister was pleased to state 
before the House that there are 10 rivers 
which were taken up for inclusion in thu 
central inland water tran port develop-
ment scheme. I want to know whether 
Cauvery, Themiraparani and Vaigis 
rivers have found a place in that list, if 
not what aro the reason for not includ-
ing them, if they are included what work 
has been done so far? 

SHRI K. VIJAYA BHASKARA 
REDDY: An expert committee was 
appointed some time back under the 
Chairmanship of Mr. Bhagwati. He 
has gone into the whole thing and 
recommended 10 rivers. Amongst those 
10 rivers, the rivers mentioned by the 
hon. Member do not find a place. 

SHRI K. MAYATHEVAR: What 
are the qualifications for finding a place 
in that list? We have been demanding 
]inking up Andhra rivers with Cauvery 
for the last 36 years. What are the 
reasons for dropping them ? 

MR. SPEAKER: Rivers do not 
need any qualification. 

SHRI K. VIJAYA BHASKARA 
REDDY : It is a technical thing. 

SHRI TRIDIB CHAUDHURI : 
What is the idea of the government with 
regard to the present proposal of the 
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Central Inland Water Transport Corpo· 
ration '1 Will this authority run that 
corpora don or the corporation will be 
an autonomous body working under the 
authority '1 

SHRI K. VUAYA BHASKARA 
REDDY: The corporation will continue 
and it will be the main body. It 
operates river services and this authority 
which we are goiog to form will survey 
rivers and create infrastructural facilities 
on the rivers to come under national 
water way. They are two different 
things. Ooe does mainly the research 
work and the infrastructure work and 
the other will operate the routes. 

PROF. N.O. RANGA : Is it not a 
fact that this commission has still now 
concentrated too much upon Gangetic 
valley and the inland water transport 
tbere alone. But, on the other hand, 
would this authori ty be charged with 
the task of dl!veloping inland water 
transport in South India also, more 
specially Cauvery, Krishna and Maha-
nadi rivers '1 Woald any consideration 
be given to the earlier proposal to 
develop inland water transport from 
Kakinada right upto Madras where there 
is the famous Buckingham Canal '1 At 
one time, the late Lal Bahadur Shastri 
was incharge of this Ministry, he was 
good enough to sanction some money. 

But unfortunately through some 
objection raised by Tamil Nadu-though 
they later removed it -the scheme has 
not been developed, as it become too 
late. If that scheme been developed 
there would have been inland water 
transport, motor transport all the way 
from Kakinada to Madras, for about 
350 miles . Would the Government 
specially consider all these proposals 
also and revive that project for the 
development of the Buckingham Canal ? 

SHRI K. VIJAYA BHASKARA 
REDDY: As I mentioned, a Committee 
was appointed under the Chairmanship 
of Mr. Bhagwati and he has recomme-
ded ten rivers. They are: The Bhagi. 
rathi ·HughH river sys tem, the Brahma-
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putTa, Mandovi, the Zuvari and the Cum-
burjua Canal, the Mahanadi the Goda-
vari, the Narmada, the Sunder bans area, 
the Tapti, the Krishna, aDd the West 
Coast Canal. These are the ten rivers 
which they have recommended. What-
ever is not there, I cannot say at this 
stage. First, we have declared only one 
National one Water way and that also 
we are not able to operate It takes 
some more time. Once this Authority 
is set up aod the Bill is passed , the 
work will be done quickly and then we 
will be able to take up some more other 
areas . Till then , it will take some 
more time for us to finalise the schemes 
on these ten rivers. 
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THB MINISTRY OF RAILWAYS 
(A. B. A. GHANI KHAN CHOU-
DHUR Y): (a) to (c) A Statement is 
laid on the Table of th e Sabha. 

Statement 

(a) No, Sir. 

(b) Does not arise. 

(c) The ·extension of Sabarmati 
B~press to and from Gorakhpur will 
involve withdrawal of this train from 




